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(a) whether a scheme for application of 
electronics in agricuhure. sugar, paper pulp. 
textiles, steel and fertirtzer, industries. water 
works and road transport has been 

launched; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN mE 
MINISTRY OF SCIENCE AND TECHNOl­

OOY AND MINISTER OF STATE IN THE 
DEPARTMENT OF OCEAN DEVELOP­
MENT ATOMIC ENERGY ELECTRONICS 
AND SPACE (SHRI K.R. NARAYANAN): (a) 

Yes. Sir. 

(b) The following are details 01 projects 
taken up to develop awJications:-

(i) Promotion of usage of electron­

ics in agriculure at Kerala Agri­
cultural university. T richur and 
G.B. Pant Nagar (U.P _) 

(ii) Programmes under Appropriate 
Automation Promotion Pro-

gramme 

(a) Steel & Fertilizers (Depart-

ment of Eledronics) 

(b) Textiles (Physical Re-
search laboratory. Ahme-
dabad). 

Cc) Pulp & Paper (CEERI Ma-

dras) 

(d) Sugar (CEERI, Pilani) 

(iii) Projects under Microprocessor 

Application Engineering Pro-
gramme (MAEP) of Department 
of Electronics for waler T reat-
ment and irrigation control in 
certain ..... and road transport. 

Import of CTV Kits 

3324. SHRI V_ KRISHNA RAO: WI the 
PRIME MINISTER be pleased 10 slate: 

(a) the total amount of foreign exchange 
incurred for import of mIour television Kits 
every year during the last three years; 

(b) whether Government propose to 
curb these imports; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF SCIENCE AND TECHNOl­
OGY AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP­

MENT ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI K.R. NARAYANAN): (a) 

to Cc). Import of kits, ready to assemble sets 
etc. for electronic items is restricted as per 

Import Export Policy. Government has not 
allowed import of kits for Colour T elevisim 
sets during the last three years. 

Recruitment of Assistant Director 
(Admn.) 

3325. SHRI RAJ KARAN SINGH: Will 
the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) the number of posts of Assistant 
Olraclor (Admn.) and the number of regular 

incumbents at the Headquarters of Depart­
ment of Tourism as on 1 February, 1984 to 

1989. year-wise; 

(b) the number of above posts identified 
for work of administrative nature for manning 
by Assistant Director (Admn.) in the Tourist 
offices abroad during the period 1984 to 
1989 as on 1 February. year-wise and the 
number of regular incumbents pasted 
against 1hem; 
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(e) the number 01 posts 01 Assistant 
Dndor (Admn.) altha Headquarters ab0l­
ished during 1he period at (a) above; 

(d) whether there is any difference be­

tween the number 01 sanctioned posts at 
Headquarters and nlmber of regular incum­
bam; against them as per part (a) above; 
and 

(e) if so. the reasons therefore and the 
action proposed to be taken tofill4l posts on 
regular basis? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVil AVIATION AND 
TOURISM (SHRI SHJVRAJ V. PA TIL): (a) In 
February. 1984 there were five posts of 

Assistant Director (Admn.) excluding the 
post of PS to DG (1). There has been no 

change in posiiiln since then. In all eight 
Assistant Director (Admn.) have been regu­
larised and their number from 1984 to 1989 
has remained the same. However. the over 
aD sanctioned strength of assistant Director 

in the Department of Tourism has not ex­

ceeded. 

(b) No posts have been formally identi­
fied for Administration in tourist offices 
abroad. However, a post each at Tokyo and 

New York !s being manned by Assistant 

Director (Admn.). In 1989 one more post in 
New York Office was given to Assislant 
Director (Admn.) 

(c) Nil. 

(d) Position as explained against (a) 
above. 

(e) This does not arise. 

Report of FaUure of ASL V 

3326. SHRI P.M. SAYEED: WI the 

report on the failure of the last ASL V has 
been mCMJe available to the Indian Space 
Research Organisation (ISRO): if not. the 
reasons therefor; 

(b) whether the finalisation of the next 

vehicle to be put in space is dependent on 
the said report; 

(e) whether the target date for the 
launch of the next vehicle has already 
passed; 

(d) if so. whether a fresh dale has been 
fixed; and 

(e) is so, the details thereof? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF SCIENCE AND TECHNOL­
OGy AND MINISTER OF STATE IN THE 
DEPARTMENTS OF OCEAN DEVELOP­

MENT. ATOMIC ENERGY, ELECTRON­
ICS AND SPACE ( SHRI. K.R. NARAY­
ANAN): (a) An Expert Review Panel (ERP) 
conSISting of a panel of nationaJ experts was 

ronsIituted on 21.7. 1988 to establish the 
reasons for the failure of the ASLV-D2J 
SROSS-2 mission_ The ERP is yet to submit 

its report The report is expected shortly. 

(b) Yes. Sir. 

(c) to (e). The launch of the two ASlV­
Continuation Flights was originally sched­

uled durilYJ the time-frame 1989-1990. 
However, the actual launch date of the next 

ASl V flight would now depend upon the 
findings d ERP and the extent of corredive 
action or modification required in the light of 
those findings. 

Seats Reserved for V J.P. ·s 

PRIME MINISTER be pleased 1Dstate: 3327. SHRI PRATAPRAO B. 
BHOSAlE: W.I1he Minister of CML AVIA-

(a) whether the flR8l external evaluation TJON AND TOURISM be pleased to state: 




